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CP NO. 43/ALD/2017

Shri Rahul Agarwal Counsel for the Petitioner Company. Shri M.K. Bagri
learned OL for the Central Government. The OL seeks time to file his
report and representation affidavit of the RD. The time is granted, the same
to be filed within 10 days by serving an advance copy thereof to the
opposite party. Further the present Company application being second

Motion petition to be clubbed with CP NO. 59/ALD/2017.
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